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The disconnection should be viewed in the 
context of more than 166 Lakh bills issued 
during the year.   This works out to about 3.75 
per cent of the bills issued. 

Telephones are restored as soon as the 
outstanding due are clearel by subscribers. 
This naturally would depend upon the time 
taken by the subscriber to clear the dues and 
therefore, would very from case to case. 
Collection of detailed information in respect of 
over 6 lakh 'telephones 'from trie Units spreM 
out throughout the country is not practicable 
and the efforts involved may not be com-
mensurate with the end expected to be 
achieved. However, it may be added that most 
of the telephones are got restored by the 
;ubvr'b?r by clearing the restored the number 
of telephones permanently closed for non-
payment of dues is insignificant. 

S.T.D.      connction with Dibrugarh 
2107. SHRI V. NARAYANASAMY: Will 

the Minister of COMMUNICATIONS be 
pleased to state: 

(a) how many citoes in the country can 
get Dibrugarh over the S.T.D. system and 
what are the names of such cities and the 
relevant pulse rate city-wise. 

(b) to how many stations S.T.D. facility 
from Dibrugarh is available and what are the 
names of such stations with the relevant pulse 
rate; and 

(c) whether Government have already 
sanctioned further expansion of the Dib-
rugarh Electronic exchange and if so, by 
howmany lines and by when the skid ex-
pansion is likely to be    completed? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS 
(SHRI     RAM     NIWAS     MIRDHA): 

(a) Cities in the country which can get 
Dibrugarh over STD system are listed in 
statement-I (See below). Pulse rates are 
determined on the basis of radial distance 
between two places. Details regarding this 
are  also furnished in Annex.I 

(b) STD facility     from Dibrugarh is 
available to stations as listed in Statement II   
(See below)   Pulse rates are determined as per 
details furnished in Annex I. 

(c) No proposal at present, Sir. 
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117. Kottayam 
118. Virudhunagar. 

(c) N0 Proposal at present, Sir. 

Project  report  on  biogas  plant 

@2108. SHRI SURESH PACHOURI: 
Will the Minister of ENERGY be pleased to 
state: 

(a) whether it is a fact that a French team 
of experts had visited India recently with a 
project report for a massive biogas plant which 
would      be most modern in terms of sewage 
handling facilities; 

(b) whether India has accepted the said 
project report of the experts; 

 

(c) if so, when the final decision in regard 
to the setting up of the biogas plant on French 
aid is likely to be taken; and 

(d) how many such plants are proposed to 
be set up 'and what would be the total cost of 
expenditure involver? 

THE MINISTER OF ENERGY (SHRI 
VASANT SATHE); (a) Yes, Sir. This related 
to Varanasi only. 

(b) and (c) The project report is under 
examination. 

(d) It is proposed to set up biogas plant 
linked with sewage treatment in cities 
included under the Ganga Action plan. The 
size and design of biogas plant will differ 
from city to city and depend on local  
conditions. 

Generating Power from coal 

2109. SHRI NEPALDEV BHATTA-
CHARJEE: Will the Minister of ENERGY be 
pleased to state: 

(a) whether it is a fact that a new process 
to generate power directly from coal is likely 
to be started in West Bengal and  Bihar; 

(b) whether already such a process has 
started elsewhere in India; and 

(c) if so, what are the details thereof? 

©Previously Unstarred Question 1272, 
transferred from the 29th November, 1985. 


